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 S,0.M0, in exercise of the powsrs conferred by sube
el ause (13{}‘ ‘of clause { 23C) of Seetion 10 of the Incomo-teax Act,
1961 (43 of 1961), the Cantral Government hezeby notifies
"M ® ™o nanarashtra Skate Cowosl for Child Welfars, Mubai * for
- -g;—,g_., purpose of the said sub-clause for ths. i&;ﬂs:sgsmnzt ysars
- (#3795 to 1995-96 subjact to ths follouing conditions, namslys-

" {1) the '33@3389, will apgi ¥y 1ts incoms, a;:r accunul ate
.. for application, wholly and excl ustvely to the
' objects for which (% s establishad; - :

{i11) the assessee will not invest or deposit its funds

| {other than voluntary sontributions recejved and |

- mnaintained in the fomm of jewellery, furngture ste,)

L . for any period during the grovious yoars relsvant -

. $~ SR - to the assessment years mentioned sbove stheruise
. than in any one or more of the forms or modes '

.. specified in submscotion {§) of Jection 113
(211) tnis notification will not apply in selation to @y
o ' income being profits andgains of business, wnlsass
o the business s incidental to the attaimment of the
‘ . - . ©bjectives of tiwe assesses and sepatate books of
' accaunts are mﬁiﬂgﬁﬂé‘ﬁ,iﬂ_ ‘zespect of such bustiness,

e cen. {Hesic CHOUDHARY) |
| o UNDER SECRETARY TO THE GOUT. oOF [wora,
fotificatian Mo, |27 - (FiNei199/38/96-1 Tact)
o gaha.ﬁ&agghfx . p o
: - goverament of Ingia f ress, . .
T~ Mng foad, Mayapuri Industesal Ared,
:  {Negr Rajoury Garden}, New Deling
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